IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

DATE__OF ORDER___: ' 04=12=96

Between -
E.Venkatarsmana

) s Rpplicant

And '

1. Sr.0ivigional Personnel Officer,
s.C.Rafllway, Vijayawada Diviasion,

. Uijayauada._Krishna (Dist.,).

2, Divisional Railuay Manager,
5.C.Rlys, Vijayswade Divn,
Vijayswada, Krishna (Dist,

3, Gengerel Manager, SC Rlys,
Rai L Ni 1ay8m » SBc .bad .

«es Respondents

Coungel for the Applicant : -Shri B.Narasimha Sarma

Counsel Por the Respondents ¢ Shri C.V.Malls Reddy,

CORAM 3

THE HON'BLE SHRI  RORANBARAIJAN : MEMBER (A)

THE HON'BLE SHRI B.5.3AI PARAMESHWAR .t  MEMBER {3)

(Order per Hon'ble Shri R.Rangarajan.'mamher (A

- - —-— -

SC for Rlys

) )

Heard Shri Jacob for Shri B.Naresimha Sarma, counsel

for the applicenté;nd Shri C.V.Malle Reddy, atéhdiqg

4

for Railuays.
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counsel
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2. This.UA' is filed preying for & direction to th; Respon- -

dents to consider the representation of the applicant

dt.19=10-95

23-8-96 for compassionate ground appointment for his vife or to

the daughter to any suitable post after declaring impt
procesdings No.B/P.,Con,/564/143/92 dt,19-6-95 whereby

passionate ground appomtment was refused by R-sponda
26

sgned

nt No.il

the com=

and for a consequential relief.l,qi.!hen the O.A., was taken wp for

admission hearing, the learned counsel for the appliégnt fairly

submitlsfthat he is withdrawing this case and he will ppproach

the Departmental authorities for necessar)} relief.

3. In view of the aboba. the 0.A. is dismissed at

admission stage itself as not prassed;

to the applicant to approach the departmentel authorif

this connection, No costs,

N\Aﬂ/”“ﬁ/\/

PARAME SHWAR) (R.RANGARAJAN)

Member (J) Member (A)
pra—"

Dated: 4th December, 1996.

Dictated in 0Open Court,

avl/ | ﬁ’wﬂ'*[’ku,
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0.4.N0. 1387/96
Copy to:

1. Senior Divisional Psrspans) OPPicer,
Sputh Csntral Railuay, Yijayawada Di-ision,
vijayauyada, Krishnz Bistrict..

2. Divisional Railuey Manager, South Central Railuay,
vijayawada Division, “Yiiayauada, Krishna District

3. Generzl Manager, South Central Railuay,
Railnilayamn, S=zcunderabad.

u

4. One copy to Mr.B.Napasimha Sarma, Advocate,CAT,Hydenabad.
5. Onz copy to Mr.C.'M.Malla Reddy ,Addl.CO3C,CAT,Hydaraljad.

&. One copy %o Library,CﬁT,Hyderabad:

7. 0One duplicate capy.
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